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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPTIAL TERRITORY OF DELHI

01d Secretariat, Delhi 110054
Dated: 06 February, 2019

NOTIFICATION

No.F.23(35)/Proro/2019/LAS-VI/Leg./ 77 Y . The following order of the Hon'ble
Lieutenant Governor, Delhi dated 05 February, 2019 is hereby published for general
information:-

SORDER

In exercise of the power conferred upon me by clause (a) of sub-section
(2) of section 6 of The Government of National Capital Territory of Delhi Act,
1991 {Central Act no.l of 1992), |, hereby prorogue the Seventh Session of the
Sixth Legislative Assembly with immediate effect.

Sd/-
Anil Baijal
Lieutenant Governor, Delhi”
@1, N\ e -

(C. Velmurugan)
Secretary

No.F.23 (35)/Proro/2019/LAS-VIiLeg 776 — 7/ §€ Dated; 06 February, 2019

Copy for information to:-

I. All Members of the Legislative Assembly of NCT of Delhi.

2. All Members of Parliament from Delhi.

3. The Secretary-General, Rajya Sabha/Lok Sabha, Secretariat, New Delhi.

4. The Secretaries of all States/Union Territories Legislatures of India.

3. The Secretary to the Government of India, Ministry of Home A ffairs/
Ministry of Parliamentary Affairs, New Delhi.

6. The Secretary, Election Commission of India, Nirvachan Sadan, Ashok

Road, New Delhi.
7. The Chief Secretary., Govt. of NCT of Delhi.
8. The Principal Secretary to the Lt. Governor of NCT of Delhi.
9. The OSD to the Chief Minister, Delhi/Secretaries to all Ministers of Delhi.
10. All Administrative Secretaries of the Govt, of NCT of Delhi.
1. All Heads of Departments, Government of NCT of Delhi.
E}Sfor"i
(Sunil Dutt Sharma)
Deputy Secretary (Legislation)
Tele/Fax : 011 23890468, 23890371
Email id : asssemblydelhif@gmail.com
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